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Mr. Speaker: When more than nne
hon. Member speaks, it should not be

recorded. I have said that already.
(Interruptions) .
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“The situation arising wout of
Kerala Bandh and complete col-
lapse of the administration”.
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NavaL CeremoniAL CONDITIONS OF
SERVICE AND MiscELLANEOUS (AMEND-
MENT) REGULATIONS, 1966

The Minister of State in the Minis-
try of Defence (Shri A. M. Thomas):
I beg to lay on the Table g copy of the
Naval Ceremonial Conditions of Ser-
vice and Miscellaneous (Amendment)
Regulations, 1966, published in Noti-
fication No. S.R.O. 5-E in Gazette of
India dated the 31st May, 1966, under
section 185 of the Navy Act, 1957.
[Placed in Library. See No.LT-6427/
66].

PowerLoom Enqumy COMMITTEE

REPORT ETC.
The Deputy Minister in the Min-
istry of Commerce (Shri Shafi

Qureshi): I beg to lay on the Table:—

(i) A copy of the Art Silk Tex-
tilegs (Production and Distri-
bution) Control (Amend-
ment) Order, 1966 published
in Notification No. S.0. 633
in Gazette of India dated the

“""Not recorde_d, '
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25th February, 1966, under
sub-section (6) of section 3
of the Essential Commodities
Act, 1955,

(ii) A statement showing reasons
for delay in laying the above
notification.

[Placed in Library, Sez No. LT-

6428/66].

(iii) A copy of Government Reso-
lution No. 9(42)-TEX(C)/64
dated the 2nd June, 1966 on
the recommendations made in
the Powerloom Enquiry Com-
mitte> Report. [Placed in Li-
brary. See No. LT-6429/66].

Shri Hari Vishnu Kamath (Hoshan-
gabad): On what item of the agenda
are we now? I am not able to follow.

Mr. Speaker: We are now on Item
10-A. Perhaps, it is not there in your
list.

At wg faqd © @ o ¥ T A
’!’ﬁﬁ'ré’_ | (Interruptions).

st TASTUART : TETH AP,
(Interruptions).

Shri Hari Vishnu Kamath: 7 want
to speak on item No. 7.

Mr. Speaker: Yes, he might do that
now. But if there is a determined big
to see that the proceedings are obs-
tructed, what can I do?
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(Interruptions).
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13.10 hrs.

RE: MOTIONS ROR ADJOURNMENT
AND CALLING ATTENTION
NOTICES—contd.

SrruatioNn ¥ UtterR PrADESH—Contd.
Mr, Speaker: I enquired from the

Member. ... (Interruption).

Shri H. N, Mukerjee: You could hold
it over..... . (Interruption).

Mr. Speaker: I fried 'my best. I
agreed and said that I would listen to
that, but I said simultaneously that I
would not listen to others,
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